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(ii) Review by Government on
the performance of the Compary.

II. Statement (in English and
Hindi) giving reasons for the delay
in laying the paper mentioned at I
(i) above. '

[Placed in Library. See
No. LT-1027{80 for I anq II above].

J. Report and Accounig (1998-79) of
the Sponge Iron Limited, Hydera-
bad and yelated papers.

1I. Report and Accounts (1978-79) of
the Projects ang Equipment Corpo-
ration of India Limited New Deihi
and related papers.

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE): Sir, I beg
to lay on the Table, under sub-sec-
tion ( 1) of section 619A of the Com-
Panieg Act, 1956, a copy each (in
English and Hindi) of the following
Papers:—

(1) (a) Fourth Annual Report and
Accounts of the Sponge Iron Limit-
ed, Hyderabad, for the year 1978-
79 together with the Auditors’ Re.
port on the Accountg and the com-
ments of the Comptroller and Audi-
tor General of India thereon.

(b) Review by Government on
the working of the\ Company.
Placed in Library. See No, LT-

999780 for (a) and (b) above.]

(ii) (a) Eighth Annual Report
and Accounts of the Projects and
Equipment Corporation of India
Limited, New Delhi, for the year
1978-79, together with the Auditors’
Report on the Accounts and the
commentg of the Compircller and
Auditor General of India thereon,

(b) Review by Government on
the working of the Corporation.
[Placed in Library. See No. LT-

998/80 for (a) and (b) abovel.

Certified Accountg (1978-79) of Delhi
Development Authority ang related
papers,

THE MINISTER OF WORKS AND
HOUSING (SHRI P. C. SETHI): Sir,

I beg to lay on the Table, under gub-
section (4) of section 25 of the Delhi
Development Act, 1957, 5 copy (im
English and Hindi) of the Certified
Annual Accounts of the Delhi Deve-
lopment Authority for the year 1978-
79, together with the Audit Report nn
the Accounts and Review by Govern-
meny thereon, [Placeg in Library.
See No LT-975/801.

I. Statement of Accounts (1977-78) ef
the Technical Teachers . Instilute
Caleutty angq related papers.

II. Report (1978-79) of the School ef
Planning and Anchitecture, New
Deihi and related papers.

1M1, Accounts (1978-719) of the Nabie-
nat Institute ef Foundry and Forge
technology, Ranchi and related
papers. |

IV. Audit Report on the Accounts
(1978-79) of the National Institwte
for training in Industrial Eagi.
neering, Bombay and relafed

_ papers.

THE MINISTER OF EDUCATION
AND HEALTH AND SOCIAL WEIL.-
FARE (SHRI B, SHANKARANAND):
Sir, T beg to lay on the Table a copy
each (in English and Hindi) of the
following papers:—

(I) Certifieq Auditeq Statemant
of Accounts of the Technical Tes-
chers Training Institute, Calcutta,
for the year 1977-78, together with
a statement ghowing reasong for the
delay in laying the document.
[FPlaced in Library. See No. LT-
1020[801.

(IT) Annual Report of the Schaol
of Planning and Architecture, New
Delhi, for the year 1978-79 together
with a Review by Government on
the Repor; and a Statement giviang
reasons for the delay in laying the
document. [Placed in Library. See
No. LT-1018]80]. |

(III) (a) Annual Accounty ofb the
National Institute of Foundry aad
Forge Technology, Ranchi, for the
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year 1978-79 ang the Audit Report
thereon, together with the Corri-
gendum to the Audit Report. -

(b) Statement giving reasons for
the delay in laying the docunients
mentioned at (III) (a) above.
[Placed in Library. See No. LT-
1019/80 for 1I1(a) and (b) above.]

(IVy Audit Report on the Ac-
countg of the National Institute for
Training in Industrial Engineering,
Bombay, for the year 1978-79, ta-
gether with a statement giving rea-
song for the delay in laying the
document. [Placed in Library. See
No. 1,T-1021{80].

¥. Report and Accounts (1978-79) of
the Himachal Pradesh Agre-Indus-
tries Corporation Limited, Simla
and related papers,

11I. Report and Accountg (19’78—79) of
the State Farmd Corporation of
India Limiteq New Delhi and

- related papers.

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION (RAO BIRENDRA SINGH):
Sir, I beg to lay on the Table:—

(1) A copy each (in English and
‘Hindi) of the following papers,
under sub-section (1) of section
619A of the Companies Act, 1956~

(i)(a) Ninth Annual Report
and Accounts of the Himachal
Pradesh Agro Industries Corpo-

°  ration Limited, Simla for the
year 1978-79, together with the
Auditors’ Report on the Accounts
and the commentg of the Comp-
troller and Auditor General of
India thereon.

(b) Review by Government on
the working of the Corporation.

[Placed in Library. See No. LT~

973/80 for (i) (a) and (b) above]
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(ii) (a) Tentk Annual Report
and Accounts of the State Farms
Corporation of India Limited,
New Delhi, for the year 1978-79,
together with the Auditors’ Re-
port on the Accounts and the
comments of the Comptroller and
Auditor General of India thereon.

(b) Review by Government on
_the working of the Corporation.

[Placed in Library. See No. LT-
1010 for (ii) (a) and () above.]

(2) Statementg (in English and
Hindi) giving reasons Yor the delay
in laying the Dapels mentioned at
I1(1) above. [Placeg in Library.
See No. LT-973/801.

Review on the performaace of Natio~
nal Cooperative Howdng Federation
Limited

RAO BIRENDRA SINGH: sir, 1
also beg to lay on the Table a cooy (in
English and Hindi) of the Review on
the performance of National Ceopera-
tive Housing Federation Limited, bus-
ed on the Annual Report and Audited
Account of the Federation, for the
year 1978-79. [Placed in Library. See
No, LT. 972|801.

The Assam Alienation of Land (Regu-
lation) Ordinance, 1980

THE MINISTER OF sTATg IN
THE MINISTRY OF AGRICULTURE .
(SHRI R. V. SWAMINATHAN): Sir,
1 beg to lay on the Table, under sub-
clause (a) of clause (2) of article 213
of the Constitution read with sub-
clauge (iv) of clause (c) of the Pro-
clamation, dated the 12th December,
1979, issued by the President in rela-
tion to the State of Assam, a copy (in-
English and Hindi) of the Assam
Alienation of Land (Regulation) Or-
dinance, 1980 (Assam Ordinance No. II
of 1980). [Placed in Library. See No.
LT-949/80]. ’



